
OFFICE OF PRINCIPAL DISTRICT & SESSIONS JUDGE (Has): DELHI

The following transfers & postings are being made in official exigency with immediate effect :

Rajende=r Kum=
EC : 64684517/10563-

1.

l2. >

EC : 80435768

[ja
EC : 54395424

nFl;m=
EC : 95010506

=WaRm;amal
EC : 29098658/10691

15.

FlaT=ali;ii
EC : 11159

ORDER

Desg: Pea;
Role: Orderly
Posting: in the Court previously
presided over by Sh. Rajneesh

Kumar Gupta, Ld. District Judge
(Commercial Court)

Distt: Central
THC

e

Role: Orderly
Posting: in the Court previously

presided over by Sh. Anubhav
Jain, Ld. JSCC-cum-ASCJ-cum-

Guardian Judge
Distt: East

KKD

e

Role: Orderly
Posting: in the Court previously

presided over by Ms. Prigya
Gupta, Ld. ACJ-cum-CCJ-cum-
ARC

Distt: Shahdara
KKD

Desg: Pearl
Role: Orderly
Posting: in the Court previously
presided over by Sh. Abhinav

Singh, Ld. Civil Judge

Distt: North-West
Rohini

e
Role: Orderly
Posting: in the Court previously

presided over by Sh. Udbhav
Kumar Jain, Ld. MM (NI Act)-04

Distt: New Delhi
PHC

Desg: Peon
Role: Orderly
Posting: in the Court previously

presided over by Ms. Aakanksha
Vyas, Ld. ACMMI

Distt: Shahdara
KKD

Desg: Heiri

Role: Orderly
Posting: in the Court

Sh. Rajneesh Kumar Gupta,
Principal Judge, Family Courts,

Distt: SoUth-East
Saket
(On Diverted Capacity)

Desg: Peon

Role: Orderly
Posting: in the Court
Sh. Anubhav Jain, Ld. ACMM
Distt: Shahdara
KKD

of
Ld.

of

e

Role: Orderly
Posting: in -the Court of Ms. Prigya

Gupta, Ld. JSCC-cum-ASCJ-cum-

Guardian Judge
Dist:t: East
KKD

Desg: Peon
Role: Orderly
Posting: in the Court of Sh. Abhinav
Singh, Ld. MM (NI Act)-04

Di5tt : New Delhi
PHC

me
Role: Orderly
Posting: in the Court of Ms. Shaina

Goyal, Ld. Civil Judge
Distt: North-West
Rohini

mer;
Role: Orderly
Pasting: in the Court of
Ms. Aakanksha Vyas, Ld. ACMM-01

Distt: New Delhi
PHC
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17. .II JavedMian
EC: 23265663

[8 Dishant Dhaka

EC: 51482852
(Newly appointed)

[9 Fa
EC: 56551470/90444

ala
EC: 25579183

ma
EC: 84665311

o

S/o Sh. Jai Bhagwan
(Newly Appointed}

[3][miiia=
EC: 11016/62984410

baa
EC: 30934119

B][ Deepak KM

EC: 92485954

Desg: Farash

Role: Peon
Posting: in the Court previously

presided ovQr by Ms. Nabila
WaIt, Ld. ACMM-01

Distt: New Delhi
PHC

Desg: Peon

Role: Orderly
Posting: in the Court previously

presided over by Sh. Robinjeet
Singh, Ld. MM (Ni Act)-04

Distt: Central
THC

e

Role; Orderly

Posting: Attached with Ms. Helly
Fur Kaur, Ld. Secretary, New

Delhi District, DLSA, PHC
(On Diverted Capacity)

Desg: Peon-

Role: Peon
Posting: Office Pool, Admin.

Branch-III
Distt : Central
THC

O
Role: Orderly
Posting: in the Court
Sachin Gupta, Ld. ADJ-04

Distt : West
THC

of Sh.

He
Role: Peon

Posting: Office
Branch-III

Distt : Central
THC

Pool, Admin.

Desg: ChbwkidaF

Role: Orderly
Posting: in the Court of Sh. Kapil

Kumar, Ld. CMM
Distt : West

THC

Desg: Pea;
Role: Peon

Posting: Office
Branch-III
DisK : Central
THC

Pool, Admin.

Desg: Peon
Role: Orderly
Posting: in the Court of sh.
Vikrant Vaid, Ld. ASJ/Special

Judge, Electricity Court
Distt : Central

THC

Desg: Farash
Role: Farash

Posting: in the Care Taking Branch
Distt: Central
THC

Desgm
Role: Orderly
Posting: ' Attached with
Sh. Roblnjeet Singh, Ld. Deputy

Registrar (CPC), Hon’ble High Court
of Delhi, New Delhi
{On diverted capacity)

Desg: Peon
Role: Orderly
Posting: Attached with Sh. Sumeet

Anand, Ld. OSD, NALSA
(On Diverted Capacity)

Desg: Pearl
Role: Orderly
Posting: in the Court of Sh. Sachin
Gupta, Ld. ADJ-04

Distt : West
THC

e

Role: Pearl
Posting: Office
Branch-III

Distt : Central
THC

Pool, Admin.

bme
Role: Orderly
Posting: in the Court of Sh. Kapil

Kumar, Ld. CMM
Distt : West

THC

DemiT;iF
Role: Chowkidar
Posting: Office Pool
Distt : Central
THC

e

Role: Orderly
Posting: in the Court of Sh. Vikrant

Vaid, Ld. ASJ/Sp„i,1 Judg,,
Electricity Court
Distt : Central

THC

Desg: Peoi
Role: Orderly
Posting: in the Court of Sh. Udbhav

Kumar Jain, Ld. MM-04
Distt: Shahdara
KKD
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16. II Pankaj
EC : 52695760

Desg: Peon

Role: Peon
Posting: Copying Agency
Distt : New Delhi
PHC

Desg: Pearl
Role: Orderly
Posting: in the Court of Sh. Varun
Chandra, Ld. MM NI Act-04
Distt: South
Saket

Hmo
S/o Sh. Aamesh

Chander
(Newly Appointed)

e

Role: Orderly
Posting: in the Court of Sh

Varun Chandra, Ld. MM NI Act
04

Distt: South
Saket

Desg; Peon

Role: Peon
Posting: Copying Agency

Distt : New Delhi
PHC

Non-compliance of the above directions or immediately proceeding on leave shall be viewed seriousIY
and the erring official will be liable for suitable disciplinary action.

c*K“%;ib),
(GIRISH KATHPAUA)

PRINCIPAL DISTRICT & SESSIONS JUDGE '(HCIs)

DELHI ? q

No./2Z34.:3gI......./ADMIN-III/Central/P&T/2023
D,t,d, D,lhi tha._8;fEB-2923.

Copy forwarded for information and necessary action tO:-

1. The Ld. Principal District & Sessions Judges concerned Delhi/New Delhi-

2. Ld. Principal Judge/ Family Courts, Has, Dwarka Courts, New Delhi.

3. Ld. Member Secretary In-Charge, NALSA

4. The Ld. Officers/Officer-In-Charges concerned.
5. The DDOs/ Accounts Branches concerned for further necessary action/ as per rules'
6: The Ad;n;nistLdve Officers (Judicial>/Branch In-Charges, concerned Administration Branch’

Delhi/New Delhi.

7. Dealing Officials, Personal File, AdministFation Branch- III, Central’ Tis Hazari’ Delhi'
8. Dealing Officials, Leave Seat, Accounts Branch (Central), Delhi.

9. The Officials concerned for immediate compliance- . .. ,
:Lb. Dealing' Officials, Layers and ACR Cell (Has>/ Delhi are herebY directed for necessarY updation of

/ FH :f:: LIsTIS:b Site Committee, Hindi/Eng /Tb Hazad Courts, Delhi with the direction

for uploading the said order on the official Website of District Court

Branch Incharge

O/. th, PRINCIPAL DISTRICT & SESSIONSJUD6E (HQs}
DELHI


